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SUBJECT:- Foruwarding of copies

SOy 921}0@3.57\%@11(4&1/

of the Order passed by

the Central Administretive Tribunal,Bangalore Bench’

Bangzlore. _
Please find enclosed

‘STAY/HNTER IM_ORDER . passed byt
)

gpplicatien(s) on --

‘hereuith a copy of the ORDER/

%{s.Tribunal in the asbovs said
' ’
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B In the Cent’ra’l Administrative Tribunal
s ~
| - Bangalore Bench
Bangalore
Apphcatlon No....... RQ 50 [?3 of 199
ORDER SHEET (contd)
Date Office Notes Orders -of Tribunal
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. AUGUST 16,1993,

Heard.

There is no substance 'in this

| review application.

Dismissed. . P




